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Statement-II 

1. There are 17 recommendations relating to subjects 
like operation of mine fans, precautions against inundation, 
surface fires, maintenance of mine plans, preparation of 
emergency plans, and for the control of rescue and recovery 
operations. Necessary changes have been incorporated by 
amendments in the provisions of Mines Rules, 1995, Mines 
Rescue Rules, 1985 and Coal Mines Regulations, 1957. 

2. 46 recommendations are for improvements in the 
administrative set up, and policy changes. Coal companies 
have issued necessary instructions and guidelines on the 
Issues arising out of such recommendations. The role of Pit 
Safety Committees, Intemal Safety Organisation, Workmen 
Inspectors, and safety officers has been activised. laid down 
norms of the frequency of underground inspecticns by 
officials are being followed. Active co-operation of the unions 
in the inspections of mines has been encouraged and 
workmen inspectors are now associated with accident enqUi-
ries being conducted by Internal Safety Organis.uion. Addi-
tional systems of roster duties on Sundays and payment of 
charge allowance for extra hours of work put in have been 
introduced. The planning wing of the company has been 
strengthened. Training and re-retraining of wor1<ers is being 
vigorously pursued and the syllabus of refres'ler vocational 
training courses has been modified. Efforts have been made 
to make up the shortage of Under Managers/Assistant 
Managers/Surveyors and other statutory personnel in the 
mines and also fill In the vacant posts of DGMS Inspectors. 

3. 28 observations of general nature made by the 
various inquiries have been widely circulated to all concerned 
for guidance and compliance. 

4. 10 recommendations relate to improved inputs like 

methanometers, carbon monoxide detectors, portable boring 
apparatus, and ambulances which have since been procured 
and are being maintained. With introduction of STD Tele. 
setsIVHF and other wireless systems, there has been a 
marked improvement in the tele-communication systems of 
the mines. Environmental survey and hydro-geological stud-
ies have been conducted in all necessary cases. 

5. Difficulties have been experienced in complete 
implementation, of 5 recommendations due to constraints of 
funds, and lack of suitable technology in the country. These 
include the provision of seH rescuers, breathing apparatus, 
and continuously recording underground environmental moni-
toring systems. In some cases, investigations and field trials 
are still being conducted for development of suitable tech-
nologies e.g. earth leakage devices of shroter time duration, 
and sensors for gas detectors. Foreign assistance has been 
sought for locating new water bodies in unsurveyed, old 
workings. 

{English] 

H.R.A. 

5586. DR. BIZAY SONKAR SHASTRI: Will the Minister 
of FINANCE be pleased to state: 

(a) whether the sister-in-law (brother's wife) is entitled 
to draw HRA in case she resides with his brother-In-law 
(husband's brother) in a Government accommodation allotted 
to him; 

(b) if so, the details of the orders of the Government 
on the subject; 

(c) if not, whether there is any proposal to permit the 
drawalof HRA in such cases; and 
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(d) if so, the details thereof? 

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): 
(a) to (d) A Government servant is entitled to HRA as per 
rates notified from time to time if he/she pays rent or 
contributes towards rent or house tax or property tax. 

However, a Government servant is not entitled to HRA, if 
he/she: 

(i) shares a rent-free accommodation allotted to an-
other Government servant; or 

(ii) resides in accommodation allotted to his/her par-
ents/son/daughter by the Government; or 

(iii) the spouse has been allotted accommodation at 
the same station by the Government. 

Export of Leather Goods 

5587. SHRI MULLAPALLY RAMACHANDRAN: Will the 
Minister of COMMERCE be pleased to state: 

(a) the amount of foreign exchange earned from the 
export of leather goods during 1997-98; 

(b) the countries which imported leather goods from 
India during the last year; 

(c) whether sanctions imposed on India have ad-
versely affected the export of leather goods; and 

(d) if so, the details thereof? 

THE MINISTER OF COMMERCE (SHRI RAMAKRISHNA 
HEGDE): (a) Export of leather goods worth US $ 259.66 
million was effected during the year 1997-98, which is around 
18% of the total foreign exchange earnings from the Leather 
Sector. 

(b) Germany, USA, UK, Italy, France are on top of the 
list of the countries which imported leather goods from India 
during' the last year. Australia, Netherlands, Russia, Spain 
etc. are the other prominent importers. 

(c) As per the reports received from the industry, the 
exports of leather goods from India have not been affected 
by the sanctions. 

(d) Does not arise. 

[Translation] 

Methane Gas 

5588. SHRI SUSHIL CHANDRA VARMA: Will the Minis-
ter of COAL be pleased to state: 

(a) whether any experiment of extracting Methane Gas 
through Pipelines from coal mines and its use has been 
conducted any where In the country; 

(b) if so, the details thereof and the expenditure 
Incurred on extracting Methane Gas and the ways in which 
it can be utilised; and 

(c) whether the system of extracting Methane Gas is 
economically cheaper? 

THE MINISTER OF STATE OF THE MINISTRY OF COAL 
(SHRI DiLiP RAY): (a) and (b) No, Sir. However. a project 
titled "coalbed Methane Recovery & Comrnercial Utilisation" 
is proposed to be undertaken by Ministry of Coal and UNDP/ 
Global Enviironment Facility (GEF) in Sudamdih and Moonidih 
mines of BCCL. Methane Gas can be utilised as an alternative 
source of energy for power generation and as fuel in the form 
of Compressed-Natural-Gas for dump trucks in opencast 
projects. 

(c) Methane from coal seams is being extracted on a 
commercial basis in the USA. 

{English] 

Cachar Paper Mills 

5589. SHRI AJOY MUKHOPADHYAY: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether any representation has been received 
from the Professional Workers' Trade Union Centre of India 
about the marketing problems of Cacher Paper Mills in the 
North East; and 

(b) if so, the action taken by the Government thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF INDUS-
TRY (SHRI SUKHBIR SINGH BADAL): (a) Yes, Sir. 

(b) State Governments and the major paper consum-
ing Departments of Government of India have been re-
quested to patronise the paper produced by Hindustan Paper 
Corporation which has two manufacturing units Nagaon 
Paper Mill and Cachar Paper Mill located in Assam. 

Kumbh Mela, Nasik 

5590. SHRI MADHAV RAO PATIL: Will the Minister of 
FINANCE be pleased to state: 

(a) whether the Government have made any allocation 
in the budget for Kumbh Mela to be held in Nasik during the 
next year; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; 

(d) the amount provided by the Union Government for 
Kumbh Mela held In Harldwar; and 

(e) the reasons for disparity In providing the Central 
assistance for the same purpose to Maharashtra? 

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): 
(a) No specific allocation has been made for Kumbh Mela to 
be held In Nasik during the next year; 

(b) Does not arise. 

(c) It is for the coQcern4ld State Government to provide 
for pilgrimage and fairs; 


